FORM A

PUBLIC ANNOUNCEMENT
{Under Regutation 6 of the lsolercy and lbﬂl"flrl,'hf Bomd of Inchas
(Insohency Rosolution Process for Corporalo Persons) Hegulatrons, 2016)
s 0 0 RED DR D
‘ * D A -J- . »
RELEVANT PARTICULARS
1. Name of corporate debtor RAYMON PATEL GELATINE PRIVATE LIMITED
2 | Date of incorpomtion of corporate 00/04/2003
| debtor |
3. | Authority under which corporalo ROC-Ahmadabad
| debtor is incorporated | regislered
4. | Corporate Identity No. / Limited U24231 GU2003PTCO42207
Liabity identification No. of
| corparate debtor
5. | Address of the registered offico 61 HARIBHAKTI EXTENSION OLD PADRA ROAD
and principal office (i any) of BARODA GUUARAT GJ 390016 IN
. coporate debtor | ) e
6. | Insolvency commencement dato 30-03-2022
| in respect of corporate deblor ‘
7. Estimated date of closure of 29-09-2022
Insolvency resoluton process
8. Name and registration number of Mr. Bhaskar Gopal Shotty
the insolvency professional acting Rog. No. : IBBUPA - 001/1P- P-01285/2018-19/12000
as intenm resolution prolessional
9. Address and o-mall of tho interim G - 77. Shanti Shopping Contre, Mia Road East-401107
resolution professional, as Thano District, Maharashira.
registored with the Board e-mail ; cabgshetty@gmail.com
10.| Address and e-mail to be used for  Mr. Bhaskar Gopal Shetty
correspondence with the interim C - 77, Shanti Shopping Centre, Mira Road East-401107
resolution professional Thane District. Maharashtra
| _e-mail : raymonpalelgelatine cirpx@grmail.com
11. Last date for submission of claims 20-04-2022
12.] Classes of creditors, f any, under | NIL )
clause (0) of sub-secton (6A) of
soction 21, ascertained by the
| interim resolution prolessional ‘
13. Names of Insolvency Professionals  NIL
identfied to act as Authorised
Representative of creditors in a
| class (Three names for each class)
14.  (a) Relevant Forms and hitps /v ibbl gov invhome/downloads
(b) Details of authonzed NIL
representatves are available at

* The Order dated 30-03-2022 was received by the IRP on 04-04-2022,

Notice is hereby given that the National Company Law Tribunal, Mumbai have ordered the

commencement ol Corporate Insolvency Resolution Process of RAYMON PATEL

GELATINE PRIVATE LIMITED on 30-03-2022.

The creditors of RAYMON PATEL GELATINE PRIVATE LIMITED are hereby called upon to

submit their claims with proof on or belore 20-04-2022 to the Interim Resolution Professional

atthe address mentioned against entry No: 10.

The financial creditors shall submit their claims with proof by electronic means only. All ather

creditors may submit the claims with proof in person, by post or by elecironic means.

Submission of false or misleading proofs of claim shall attract penalties.

Place : Mumbai Bhaskar Gopal Shetty
Interim Resolution Professional of

Date : 06-04-2022 RAYMON PATEL GELATINE PRIVATE LIMITED

The submission of proof of claims should be made in accordance with Chapter IV of the

Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016 (CIRP Regulations). The proof of claims sheuld be submitted by

way of the following specified forms in the CIRP Regulations:

Form B - for claims by Operational Creditors Form C - for claims by Financial Creditors

Form D - for claims by Workmen and Employees

Form E - for claims by Authorised Representative of Workmen and Employees Form F - for

claims by Creditors other than Financial Creditors and Operational

Creditors.

In order to get a copy of the form, you may download from the below menticned website

https://ibbl.gov.in/home/downloads and the CIRP Regulations.

NEWS focfe @ — (QusiNgss STANS AR -
0% GLfFQDQ—FJ— @-A‘QODA ED\‘I’;OI\)-

EN(ALIS\-’




SM- A
néeiuen
(B12ckett AR waal it id] GliSen forumet 1, damn
(ahilde i@ md oneid) sai ulba) Erase, s011)

el udd [RAdle Midd2 [ soll deieiRlon Ealol Hi2

i o " awilla fore

|4 elie Laniae) e Jue uda Fedddler wuda fafids
3 ehildz Luiiaen emndaed) mdha 03/ow/200)

[ 2 wiaifidl 3 dou 26 SN2 Lawiz " wnavilel-mmiae

wna/elwda o
¥ oldldz dariaed shiliz wiom sics | U24231G)2003PTC042207

Wil et o) wilona eicia

|4 gWldz damiad Afvees R el 14 alRoddBa s adezier viles WL s Gl
Bifsteacs ol (W) 810 &l al)ef de] Y200 WY 16004 Mulial

U shiliz Laitizen voiuml encidled) ngunael  30/03/2032

! andhu
! o el bileaytien ufban iy wuidl R
vitifra crdha
¢ doalicueal iidaieran] o viel il [ 4l pi1zs2 e D)
Au g R Widaoa |, cloia: 18B1/1PA-001/ IP-P-013¢W/204¢-1¢[2003

adld o 5 @ |
¢ clls 0d eludia saamaen Rxieqia #l-we, 2l 2R Aoz, W2l s dee-vor100

E EEET azew it Ui :mlﬂ Freail, warng.
{ ‘d-Aa: cabgshetty@gmail.com

w0 wudiiel Ryiue W wd © 8l s oihaia B4 )

W gk ik ot viel -Retel) | #kwe, wila Wi dee2, Hl21 25 daz-voraon

| Gualar sdd uie) Freal), Hanng,
| LR raymonpatelgelatine.cirp@gmail.com
|8 el alie saaiel dad arlw 20fou[2e32
! w deelen wil, W 61 Qa o, s kel oAa
i

Q21-5GH (£ ) ot s (o) dotn,
umian [ Rpua Mdtea gri Giflia |

adld s s3ul i pduviidia aueid)

| urilEsion e (636 6l Hid el o)
(]
il
I

[ xe (9) Hoifia S0f vwed * https://www.ibbi.gov.in/home/downloads
| (ed) ulugo wfafaRiiel fnal wdl | o
| Guow d:

K 30/03/207% A Wiz 0072033 Ay wudeuad) ga um adl adl,

Al g s 38 5 dara -l dl Beyna, Juds 30/0372023 41 3% e vda Rrddla wdz
Rifidsal s4lz unidl (2olegad ulba 13 s2anil sida s 6,

Biat udd Aot wede Rifdson e 10072033 1 % wual A udan An-u 21wl YA i
el 533l g5 10 Al A Balad A auae et i uran 2oz saau g saam il o,
e Amerl it § sl woandl o e il A 1 W R2 53 e v deiees) B A3,
2 gt g HAsgHs el yua il s el o0 4k 9,

Eiqiett W21 vl miHs YRl 302 52a1 R €S ap),

g s CETERTITER |
Aidlu: 08 i0g203% et w3 Frddlot wiedz Reffidsen cridiinen Gyt WideKia
aai Yt weliz 5240 suzdld el A el sid (Ad32 el w sd saq wlbur) ayduy, |
20t e (daudourl 2y Qus) s ¢ wefu 2 d 9. s yaa Awdaad Loydusid lEu
Gl 51 g131 iz s AL,
g1 ol - wid i dlizel e w2 sl Al - uenfly dasdl- grami . I8
(4L i sl sl wi </
S8 1) - el oA sfaudloft-u sl ARG e i wid

618 348 - nubly 4Rl et NG U Aol Faaeen daerdu s wad,

g1l s Simaa w2, 4l 14 calda dweuse https://ibbi.gov.in/home/downloads x4
bl Pyda-u wedl u8dis 54l sl 6,

NEWS PAPER - LOKSATTA TAWSATTH - GIUTARATI
O¢-04 - 2022 = BARIDA cDTjowW -




